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THE MINISTER OF STATE IN THE

MINISTRY OF PETROLEUM AND

CHEMICALS

(smu jmnsuwm msx-mA (a)
While the clmnCommmee on
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power committec has gone into the
wucking of the FCI.

(b) Does not agise,

(), Gtzm;vhverdaﬂd'lo re-

aspect of the l-‘ernhm Corporation of
India during 1971-72 no other high

c
India and the National Fertilizer Ltd.
into the following five companics,

Name of the Company Uniits/Division
2, National Fertilizers Limited. « Nangal, Bhatinda and Panipat,
3. LH;M Fertilizer C i Namrup, Haldia, Barauni and Durgapur.

zers Lud.

4 Rashtriya Chemicals & Fertili-  All Units of Trombay and gas based plants in the
south of Bombay,

5. Fertilizer (Planning & Dovelopment)s P & D Division of the FCI,
Indis Lud,

of the re-organiss-

scking (b approval of the lenl

The main purpose
me‘FClINFLu to avaid
dddemmp nuhn( and powersin FCI
and o

ppoi (of the M. g

greater
to the ﬁ:t:‘umu This would result in
greater cificiency in plant operation,
Registration of New C d
558 SHR.IK.ANW

\ﬁ’ Minister LAW, jUSTlGB
AND COMPANY AFFAIR S be pleased
to state :

(a) the pumber of new companics
registered in the last one year ;

(b) the number of applications pend-
ing as on aofﬂth denry 19781’0: taking

or Director of a company ;

() hn&:;:r;rtrwdwd com-
about Ylﬂpﬂ'mlllll"ﬂ
Manager Director

Director or
in the last onc year ; and

(d) if so, pve the number thereof
action taken to expedite the
wocﬁl?

THE MINISTER OF LAW, JUSTICE
AND COMPANY ~AFFAIRS (SHRI
SHANTI BHUSHAN) : (a) 2522
Companies limited by shares were register-
ed during the year 1977.

(b) rhjt:‘:mwﬂnm oo

e . D
ing a3 on 28-2-197 8-

Grievaaces of Station Masters

4539. SHRI RAM FRAKASH TRI-
PATHI : will the Mnunctof RAILWAYS
be pleased to

(u) whether Al-l India Station Masters®
has t
iatcrpohnu in lnglu grades whz has
badly stopped their promotion in higher
es in comparison to other categories
Drivers, Guards in which no other

mennmw'nda H
b 1 .
doﬁ:e)m inlt.nl - e

a3 bardship exists
in the intial grlde and when their promo-
ionchnnume.ﬁ:bnenngwato
others ; and

(c) whether Government will look
hmumm&umm
Amociation to state thelr grievences P





